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Ma~er Plan to Protect Tourist Spots 

1484. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state: 

(a) whether the proposal for pre-
paring a Master Plan to protect 
tourist spots throughout the country 
is under consideration of Govern-

·.ment; 

(b) it so, details therefor; and 

"(c) G\)ots selected for the purpose? 

THE MINISTER. OF STATE IN 
THE MINISTRY OF TOVRISM AND 
CIVIL AVIATION (SIDU CHANDA-
LAL CHANDRAkAR): (a) to (c). 
The Department of Tourism has 
already taRn up since 1989 .. 70 the 
preparation of master plans (land-use 
plans) of selected centres of tourist 
interest Sluoh as historical and 
archaeological sites and places of 
natural ba-auty. The first master plan 
(land-use plan) was prepal'ed of 
Gulmarg in 1972. SubsequentlY, 
master plans (land-use plans) have 
been prepared of Manali, Sarnat~ 
Kushinagar, Sarvasti, Konark Rajgir, , 
N alanda, : 13 od!hga ya, Badami, Patta-
dakal, Aihole, Hampi, Martand, 
A wantipur and Pandrethan. Master 
Plans (land-use plans) of Fatahpur 
Sikri and Braj Bhoomi area, 
Piprahwa and Mewar complex are 
under preparation. 

The purpose of preparing the 
master plans (land-use plans) is to 
maintain the ecological balance, as 
also to ensure the preservation of 
the environmental characteristics of 
the centre and regulate the growth of 
developnlental activities in and 
around the centre. They al50 indicate 
broadly the land utilization for various 
activities, and specifically the area 
where tourist developmental facilities 
should be pro-.Jided. 

Based on these ma3ter plans, micro-
planning would have to be undertaken 
of areas earmarked for the develop-
ment of tourist facilities. This ic; being 
done in the case of Kushinagar and 
Sravasti to begin with. The micro-
planning will include physical lay-out 
of the facilities to be provided. 
archaeological designs of buildings, 
graphics and environmental plan-
ning. 

Consu'ltatioDs with State Govemments 
regarding Abolition of Sales Tax 

1485. SHRI MADHAVRAO SCIN-
DIA: Will the Mini.ster of FINANCE 
be pleased to state: 

(a) wI tether the proposal to recon-
sider the proposal for aboUlion of 




